opportunities to the employess’ unions of the unorganised sector to elect their representatives to
represent in the Advisory Boards. Like these national and State level Advisory Boards, there should
also be a provision made for constituting district level and taluka level Advisory Boards. Sir, they are
suggesting that instead of constituting Advisory Boards at the National and State levels, it should
establish an Unorganised Sector, Workers' Board for grouping schedule employment for each State.
Apart from having the representatives of workers and employers, each Board shall consist of
representatives of the State and Central Governments. This Board will be more authoritative. Apart
from the Board, there can be Advisory Committees also.

Sir, there should a separate Special Fund for the social security and welfare of the workers called
the Social Security and Welfare Fund. The contribution should be collected from the Central
Government and State Government employers. The contribution from the workers should be very
nominal, very minimal. There should be administrative bodies appointed at wvarious levels to
administer and monitor its working. The vigilance committees can also constituted to see that
corruption is eradicated or stopped. And there should be a provision for imposing penalties for
contravention of the schemes. If they are not implemented properly, there should be some provision
for imposing penalties also.

Sir, we are going to pass this Bill. It is an important Bill. (7ime Beli) One minute, Sir.
THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Please listen to me.
SHRI SU. THIRUNAYUKKARASAR: | will take only one minute.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Please listen to me. You can continue your
speech after the Appropriation (Railways) MNo.4 Bill, 2008 is passed because at 3.30 p.m. we have to
take up the Appropriation (Railways) No.4 Bill.

SHRI SU. THIRUNAVUKKARASAR: Sir, | will take just one minute.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Itis 3.30 p.m. now. You can continue after this.
Now, we will take up the Appropriation (Railways) No.4 Bill, 2008.

The Appropriation (Railways) No.4 Bill, 2008
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SHRI SILVIUS CONDPAN (Assam): Sir, | thank you for allowing me to take part to discuss in this
Railway Appropriation Bill. | would like to draw the kind attention of the Ministry of Railways so far as
the development of the railway system is concemed in the North-Eastemn region. The MNorth-Eastern
region, known for its agricultural products, tea industry, coal industry, oil industry and many other
products, during the British regime, the British Rule had laid a single track railway line in the entire
undivided Assam and presently, it is known as the North-Eastern region. There are as many as 7
States at present who are the users of the railways. For these people, there is a lot to be done by the
Railway Ministry. The Development of the railway system in the North-Eastern region has not been
taken up with such a momentum as it should have been taken up during the last sixty vears. |
appreciate that the Indian railway system has made considerable development in other parts of the
country. | do not say that they have not done, but somehow or the other, for reasons best known to
the Railways themselves, the North-Eastern region has not received the same attention of the
Ministry of Railways in the matter of expansion and development of the railway system.

Sir, during the British regime, there was single-track system in the Railways and today also in the
MNorth-Eastern Region where seven States are created depend upon the single-track system. | have
travelled in good many areas of our country. hMost of the States are having double track system but
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the people of Morth-Eastern Region do not get faster trains, do not enjoy travelling in Railways in
shorter time. They have to wait at every junction for crossing the up-coming trains and down going
trains because of the single-track system. Sir, this needs to be taken care of by the Railway Ministry
even if it is very late but better late than never. At least give the North-Eastemn Region people the
facility of double track system. | am grateful to the hon. Railway Ministry and the Government of India
for giving some national projects, laying of railway tracks, construction of bridges and we see for
what reasons the work do not take up in the manner in which it should have been taken and we do
not know when these national projects are going to be completed. VWe do not know whether they are
time bound Project or not. | want to bring it to the notice of the Railway Ministry through vou, Sir that
Mational projects in the Morth-Eastern Region need to be seriously attended to by the Railway
Ministry or any other agency under the Railways who are implementing the projects. Sir, | would like
to submit that North-Eastern Region depends only upon the single-track system of the Railways in
getting essential commodities. The other way of having these privileges is road system. Sir, North-
Eastern Region beginning from #est Bengal to the main parts of Assam suffers from floods and when
the flood situation is there for six months, the road system gets disrupted and, therefore, they have
to depend on the Railway system. You can imagine, Sir, how much hardship is there, both for the
people and for the movement of essential commodities because of the single track passenger trains
and the goods trains that are moving towards Assam. You can imagine how the people suffer
because of hoarders and the prices of essential commodities artificially grow up to the greatest
hardship of the common people of the entire MNorth -Eastern Region /.e. the seven States. | am not
talking only for Assam but for the entire North-Eastern Region. Sir, there used to be Zonal Railway
Users Gommittee in which Members of Parliament were made Members in the past. | do not know
why this system has been discontinued and we are unable to participate in the Zonal Railway
development system. \Whenever there is a mesting we are not given chances. During the last four
years, what | have seen is, there was a practice that MPs were included in the Zonal Railway Users
Gommittee. | think the Ministry of Railways will kindly look into this. Sir, | would like to particularly
draw the attention of the hon. Minister of Railways that the expansion of Railwvay system and bringing
in broad gauge Railway system in Assam has become very little. The main railway line has been made
Broad Gauge. But the branch lines remain in the Meter Gauge. As a result, people do not get the
facility of travelling on Broad Gauge lines in the North Eastern Region. There are works going on at
snail’'s pace. May | ask the hon. Railway Minister to impress upon the officials of the Morth-East
Frontier Railway Zone to see that these works are expedited so that people can avail and enjoy
travelling in Broad Gauge in their respective areas? They cannot continue with the Meter Gauge and

the Narrow Gauge System.

There are Railway stations which are very, very old. They are not maintained in the remote areas.
You cannot go to a waiting room and pass their time till their train comes. There are Railway stations
in the North -Eastern Begion where passengers do not get facilities to wait for train during night time.
Sir, waiting for train during night time becomes horrible for them. So, it is time for the hon. Railway
Minister to impress upon the officials of the Morth-East Frontier Railway Zone to see that these

difficulties are removed.
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Sir, | would, specially, like to draw the attention of the hon. Minister to see that one of the
important national projects in Assam /. e., construction of Bogibeel project is expedited.

I don't want to take more time of the House. With these suggestions, | draw the kind attention of
the hon. Railway Minister, through you, and hope that the Railway Ministry will take care of the points
that | have raised. Thank you.

SHRI TARINI KANTA ROY (West Bengal): Mr. Vice-Chairman, Sir, | rise to take part in the
discussion on the Appropriation (Railways) No. 4 Bill, 2008, While participating in the discussion,
first of all, | would like to congratulate the hon. Railway Minister that in the Tenth Plan he has
increased the resource mobilisation to the extent of more than Rs; 12,000 crores. This is a good
achievement. This was achieved in 2007-08. | hope this will continue throughout the Eleventh Plan
period, | would like to say here that the Railway Minister did not increase the fare of passengers and
freight charges. But, at the same time, the passenger amenities are not properly taken care of. | can
say, now, that the Railway Ministry is increasing berths in SL, AC-ll Class and also in AC-l Class. |
know it has been increased, in Guwahati Rajdhani. They have increased the number of berths. But,
when it comes to providing passenger amenities, they are lagging behind. He is not looking into them
properly. So, | request the hon. Railway Minister that he should lay more stress on providing
passenger amenities. The Railways fulfiled its target with regard to freight and carrving more
passengers, but has failed to achieve the target with regard to new lines. In the case of new lines, the
target during the Tenth Plan was 1,310 kilometres and their achievement was 920 kilometres. In the
case of doubling, the target was 1,575 kilometres and their achievement was 1,300 kilometres only. |
think, this shortfall should be taken care of when the Eleventh Five Year Action Plan is taken up. Sir, |
would like to emphasise here that for construction of new lines, doublings, etc. when works are given
to contractors, sometimes, it is seen that they give these jobs to the sub-contractors. This should be
stopped immediately. There are malpractices also. Recently, | saw in one newspaper that one
Deputy Chief Engineer was arrested near Chennai in a train with Bs. 7 lakh cash. It was a bribe from
contractors. These types of malpractices should be stopped, otherwise, the quality and safety of the
projects will hbecome worse. This should be taken care of.

Sir, the Railways intemal generation of funds is increasing, it has got more profits, still, | don't
know why it is proposing to develop 22 stations into world-class station through PPP model, that is,
public-private partnership. Why is this going on? The Railway has its own steady income. It is
making profits. Why can't the Railways itself do this? When the Railways is proposing to convert
more stations into world -class stations, it should take this aspect into consideration.

Sir, | would like to draw the attention of the Railway Ministry to the fact that new lings project is
taken up in the hilly areas, tribal areas and backward areas, 14 per cent ROR should not be
prescribed by them. The projects in hilly, tribal and backward areas should be given priority and 14
per cent ROR should not be applied rigidly.

Sir, | would like to say that the number of accidents has decreased, but, at the same time, | have
seen that accidents at the level x crossing areas have gone up to some extent. Ve have 34,459 level
crossings. Out of this, 16,286 are manned level crossings, and unmanned level crossings are 18,173.
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The level crossing gate accidents during 2004-05 were 70. In 2005-06, the number has gone up to 75
and in 2006-07, it has increased to 79. So, in the case of accidents at level crossing areas, the
Railways should take care to see how to reduce them, and, unmanned gates should be manned. At
the same time, upgrading the standard of inter -locking system existing in level-crossing areas should
be given priority. It has also been observed that Railways has adopted a policy of abolishing some
important posts. In reply to Starred Question put by me on ‘14th March, 2008, it was stated that posts
have been abolished. In 2003-04, the number of posts abolished was 10,650. In 2004-05, number
was 18,948 and in 2005-06, the number increased to 40,202. Therefore, the number of abolished

posts is on the increase.

Then, in Railways, contractual system is being introduced. Who are contracting? They are not
the employees of railways but they are working. In the IRCTC also, they are giving their jobs to sub-
contractors. They are doing that job. The guality of food supplied in Rajdhani and other trains is

deteriorating. Sir, this should be looked into by the Ministry of Railways.

Sir, | would also like to congratulate the hon. Minister of Railways because already, the Ministry
of Railways, has introduced a train to Agartala. They have introduced a train Kolkata-Haldibari
intercity express. But at the same time, | would like to say that though Agartala train has been
introduced, Agartala, Tripura and also the North-Eastern part of India need gauge conversion M.G.
to broad gauge. My colleagues have also mentioned that there is a need for double line. Single track
is there now. | have mentioned this several times in the House. From New Jalpaiguri via New Cooch
Bihar to Alipur duar and New Bongaigaon, the main line is single. That should be doubled.
Sometimes, Railways say that there is another line which passes through New Jalpaiguri, Siliguri va
Mail bazaar to Alipur duar junction through National Park. After the train was introduced on that line,
already, 17 elephants, one leopard and some other animals have died by accidents. So, Railways
should not depend upon that line. The main line should be doubled. | have raised this point several
times in this House that this should be given priority. In the next Budget, this should be taken up by
the Ministry of Railways. | would also like to point out that the Minister of Railways had assured about
this in this House and | have seen that in the Railway time-table it is mentioned there, but no train
from Kolkata to Murshidabad, that is, Hazarduari is introduced, though in time-table it is mentioned.
Therefore, | request the hon. Minister to introduce the train as early as possible. Sir, at the same
time, | would like to tell that the work on the new line, which is in the backward area, the new
Maynaguri-Jogighopa ling, is very, very stow. It is 257 kilometres long line the total Budget was Rs.
894 crores. Till date an amount of Rs. 290 crores is allotted and the work progress is only 20 per
cent. It is a backward area. | request that the new Maynaguri-Jogighopa line, which is an alternative
line to Assam, a North-Eastern part, should be given top priority. At the same time, | would again like
to mention here that there is one train from Mew Coochbehar to Sealdah which runs thrice a week. |

would like to mention that a daily train should be introduced from New Goochbehar to Sealdah.

| thank the Minister because Guwahati-Kolkata Garibrath is introduced twice a week. But the
New Coochbehar is a very important station, district headquarters station and | think in the Division

this station is very important. But there is no stoppage of this train there.
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THE VICE-GHAIRMAN (PROF. P. J. KURIEN): Please conclude.

SHRI TARINI KANTA ROY: One minute please. | would like to mention here again that the
Railway hawkers, as assured by the Raiway Minister in his first Budget speech in 2004, should be
given licence. The Commission Yendors met the Minister several times and put their demand before
him. These Commission Vendors should be given proper licences so that they can lead a proper life.

With these words, Sir, | conclude and thank you for having given this opportunity.

SHRI KUMAR DEEPAK DAS (Assam): Sir, | am standing here to support the Appropriation
(Railway) Bill and | would like to mention some serious problems which are being faced by the
people of the North-East in connection with Railway network. The North-Eastern Region is far behind
in the development of Railways in comparison to the other parts of the country. There is no double-
line Railway in the North-Eastern region. There is no electrification of Raibvays in the North-Eastern
Region. There is not a single world-class Railway station in our region. Sir, it is useless to talk about
planning and economic development of the State without an adequate communication system and
energy supply system. The proportion of Railway track per one thousand kilometres in the entire
MNorth-East Region is the shortest as compared to the national average. The North-Eastemn region
stands last. During the last sixty vears, we have cravded on our- knees and begged for the extension
of modern Railway facilities to the North-East region, but we have failed to change the attitude of the
Union Government. But | must say that our Railway Minister is a dynamic person. He has changed
the entire Railway system and | believe that he is trying to give relief to the people who have been
adversely affected all these years and which has crippled the life of the community of the region as a
whole. | hope the hon. Minister of Raikvays will keep the promise that he made on the floor of this
House to convert the Guwahati Railway Station into a world-class one, in addition to finding solution

to problems that | have mentioned just now.

Sir, a simple request was made on an earlier occasion in this House that the newly introduced
Puri Express should be named Shankardev Express. Sir, this request was made because Shankar
Dev was a great reformer in the entire North-Eastern Region. Then, | request the hon. Minister to
conceds to the demand of the local people of the State for the stoppage of the north-bound and the
south-bound trains at the sub-divisional headquarters at Bijni and Pathshala. The hon. Minister of
Railways, Shri Velu, is here. He had communicated to me that the Board was examining this matter
and that this problem would be sorted out within a short span of time. It is a long-standing demand
of the people and the stoppage of the Puri Express at Barpeta Road railway station should be
considered by the hon. Minister. | hope the Railway Minister would concede to these small demands
because there is no great finance involved in this matter. The trains leaving Assam run with very old
hogies, which are very unhygienic and risk to lives. | request the hon. Minister that new German
hogies should be attached to trains running through the North -Eastemn Region. Sir, there has been a
demand for a coach factory for a long time. | request the hon. Minister that a coach factory should be

established at Bongaigaon or Sorbhog because in Sorbhog, hundreds of acres of land have been
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acquired by the Railways and that land has been lying idle for a long time. It would help the industrial
development of the region.

Sir, national projects such as construction of the Bogibill bridge is yet to be completed. | request
the hon. Minister to look into it and give due importance to such a national project which has been
mentioned on earier occasions also. Sir, we need railway over-bridge on MNational Highway-31 at
Sangsari, Rangia, Pathsala and Chaprakata in the lateral highways. Sir, it has been a long-standing
demand for over 50 years for a railway over-bridge on NH-31. | hope the hon. Minister would look
into this matter. Proposal for a new railway line from Jogighopa. va Barpeta, Hajo Sualkuchi should
also be taken up immediately.

With these words, | thank the hon. Minister and hope that he would take necessary action and
look into the demands and problems of the North Eastern people. | also thank the hon. Chairman for
giving me the opportunity to speak.
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proceed now.
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THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Thank you, Mr. Rupani.

Now, Mr. Mysura Reddy.

SHRI M.V. MYSURA REDDY (Andhra Pradesh): Thank you, Sir. The Railway Minister comes
hefore this Parliament for approval for appropriation of certain sums through Supplementary
Demands to meet the Railways' financial requirements. Though it is a ritual, it gives us an opportunity
to ventilate our grievances pertaining to our State and also to make some suggestions.

Sir, the hon. Minister has come to this House to seek Supplementary Demands for 146 works in
different zones. Sir, if | look at this anticipated cost outlay during 2008-09 and the amount sought for
token Supplementary Grant, Sir, it amuses me. The Railways are not interested in creating
infrastructure or taking up the works. It appears to me that these works were shown in the
Supplementary Grants for satisfving the people's aspirations. That's why | am calling these
Supplementary Demands a pre-election gimmick.

Sir, | am quoting one example which clearly shows how serious the Raibwvays are about their
projects, particularly in South Central Railway which is the second highest earning zone among the 14
zones. In spite of their earnings, if you see the allocation to this zone, it is a laughingstock. Sir, when
the Railways want to take up a work in South Central Railways, they want to propose an electric loco
shed to home 100 locos. The estimated cost of this project is Bs.50.3 lakhs, but in the
Supplementary Grants, they have shown as a token grant of Bs.2,000. Sir, it is amazing to me. But,
if you examine, around Guntakal, there are five railway routes. One route is Guntakal-Mandalur. That
is 220 kilometres route, pending for electrification. Another route is Guntakal -Hospet-Yasco which is
558 kilometres. It is surveyed but not taken up. Another is Lingampalli-Wadi which is 161 kilometres.
It is also pending. Another is Wadi-Guntakal. That is not sanctioned. Another is Secunderabad-
Guntakal. That is also not sanctioned. | am not agonised against sanction of this loco shed at
Guntakal. But, how the electrical locos will come to this Guntakal station without any electrification
from any of the four directions? That means this token grant of Bs.2,000 is a pre-election gimmick to
satisty people's aspirations of that area only. They are not at all interested in taking up the work and
developing that area even though it is the second highest revenue eaming zone among the 14 zones.
Another thing is, in Andhra Pradesh, the Railways has not sanctioned any single rupee for the MMTC
Phase-2, This caters to the needs of twin cities. Poor people can travel at cheaper rates and it is the
easy mode of transport. It will even cater to the needs of Hyderabad Metro which it intended to do.
Mowadays, people are saying that Hyderabad Metro is a real estate metro. It is not peoples’ metro.
The people used to say that it is torpedoed for the sake of the real estate metro. | request the hon.
Minister to consider this aspect. He knows about the situation in Andhra Pradesh as to what is going
on in Andhra Pradesh. For the sake of people, kindly sanction some amount and take up the second
phase of the MMTC Railway also. Another thing is, a few days back, the people of Mandalur, that is,
in Cuddapah district in Andhra Pradesh, they represented along with people of Vizag regarding the
development at Nandalur railway station. Previously, there was aloco shed when steam engines
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were there. Now, the entire infrastructure is remaining idle because of the phasing out of the steam
engines. So, they also came and represented, last year also and this vear also to the hon. Minister.
Last year in the Budget itself, the hon. Minister assured this House that he will utilise this
infrastructure of 500 acres of land, quarters and all those things which will benefit the Raibvays and
the local people also. | request the hon. Minister to assure this House that he will utilise at least the
wagons repair shop which can be utilised.

Another one or two small things | want to bring to the notice of the hon. Minister. | am not asking
for any railway project or creation of infrastructure. | am asking for stoppage of two trains at two
railway stations. One is the Sampark Kranti Express. This train runs between Tirupati and Delhi. | am
requesting the hon. Minister to take necessary steps to stop this train at Yemaguntla station in
Cuddapabh district in Andhra Pradesh. This station is surrounded by 4 cement plants and one thermal
station, and a satellite township is also there. That is why it is the second highest revenue eaming
station in the Guntakal division. That is why | am requesting the hon. Minister to utilise his good
offices and assure this House to stop this train at Yerraguntla station.

Another request is, the people are agitating at Anakapalli because the Garib Rath is going to start
in Andhra Pradesh State from Secunderabad to Vizag. The Anakapalli people in Vizag district are
agitating for the stoppage of this train at Anakapalli station. | request the hon. Minister to assure this
House to stop this train at Anakapalli. This is a small favour for passing the Appropriation Bill. With
this, | am thanking you very much.

ot TG ware (fAeR): SuwHRasr AgiGd, U QR daad & & ol 1 s gy adl &,
SR AP T SATET GIET ATE<d &1 I 91 Wel & 317 3MIS! A1 57T £, 1 Hedl % A8 T8 §arl, a8
Tt g3 A S AN BT O AT © iR H ST 93 eI | 7 e o, et T 4w T wer i
Yod # St TRABI gS &, IUBT hiSe I WA Bl AT AT & W B ORN S1 59 G A agd varal A8l
e, SfhT RITERR S+ 319+ 717 &1 I8t U= @7 1 98 Wel © % smapt #1 erft anfee, et
o} /9 &l ..(@E)... ©ifhT Te fime, BfeT . (@R)... 3T g df § faae o smeem
(TTEHTH).... 31T Fletil 1 F St &1 S g3 dier il

AR e e & g w41 (oft vpa wed): S & s i 8, S gl iR
..(FFE)...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Don't disturb him. You are a senior Member.
... (Interruptions ...

sft T WS IR, U o e Tel i &4 ol e aterd 1 .. (SHET). .

SHRI PRAFUL PATEL : Sir, what is wrong in it if somebody acknowledges the works done by the
Minister?

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): There is nothing wrong.

sft i ware: gt gfan wE wel &, Rgw & R i a8 #ed &, sl g ded € &
@], ot @ TS aB-aF A 81 3T A€ Hed ol W, TWh ard garar gl 3t SmIsT W S
Suaifel g2 8, Sud ar A qarar g1 # srf) S it R 2 gt w st TR ) asl safiar
TR A, Yot #A) el yre Sff | Ueh SRErr Wi &1 Al ars ol sue ugel W1 247 41 I gl
o7 & a8l W ®IS 815 ®ic o1 e & T &, g 2 a9 a8 SR di - e ara |
qq o1, oiftht Yo #=t S = ore ®ar o a8l eRwrHEr e 9t agt & el ol $efie g¢ 51 d a8t
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5.00pP.m.

R AN AT T TR 1 Rremars w3 & o o e € SR 98T IR SR S| S A
ST 5 TaRel # U SREMT W I I8T o7 A1 7 e 1 ST §371 3o 98 Hi 2w €, 7%
HIEd A5l 4 18 9 {6 WWeR &) W 9, Tod WHN &1 WG I 4 7 & a8 F aga Hegae
arelr =i 814 v usTiEie ) 9 gw var o i Jad ong & S xS st gend) €, Wi w s &
forT 241 o w9a & gard! &, <ifteT a8 eeEl-®El W oY T v Wil £, SHGI 0T BRI B 3R 59
S Bl geridl al Iud fory s arde, s @i, onR wRer a1 S @ us ®e O 9du v
3R Suafer &1 s gt g0 & afe w130 R W B @ 99 Sfew ux s w e
foret oeft §1 sar ) 18, st ¢ @1 fewe, Rurde oft faemr €1 W, 9T Y9 9R =9 TEal
faemper depeafl &b 2t o @) 2, efreg e off 5 9 dab X ol &1 b favan € sl age e
BT fbar €1 291 ol 92 uiif¥rue wxd € 126 Yor o ol WgT §o arer o1, 319 S¢ GuisT 9uv &l
TATHT 2T 1 98 9 A B aTd Aol o1 3T arft et 1 Yo & SR @ o gfder Tt et
&1 37 WM U= W5l Yed & S §, 98 o) e el 81 sra o1 aer-a) 78 g 8,
afet olrsT @S gie ded § oiiX 9= yfaen fierd) 81 s wer &t & ot smaet gfaen 2t
2, afcep ATt &7 <t &1 & AT AT BT BaTSIEHT 99 BT B el AT €, Aot
ft =¥t TRE Ferfhl sTR wrermet die e Ferft, wreret @t gfer e Tt erft ar suRt S
BT €, S91 3N XsUT § Sl ArAr 9T €, Saedt W Bhrg agl, sufe &9 o = wrams) &
frgfaer i 21

THE VIGE-GHAIRMAN (PROF. P. J. KURIEN): Please wind up. The Minister has to reply
... (Interruptions ...

sft T were: G ¢ L (2EEH)... ®FaE T2 % a7 WL (aaer). .

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): The hon. Minister has to reply. That is all right.
... (Interruptions)...

sft el e 3ia 7 Aiv7 TE Bl & . (SEEH)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You should cooperate with the hon. Minister.
... (Interryptions ...

st T wag: v WieTs L (Ee)... it WoT BRAT § L(SEET). . ST Fien AT §
.(IET).... W7 3ATT T AN dfers O &) isic BNl ... (QIEET)... 319 U BN & ... (). U
e gier R .(FEM)... w815y, YoId BT U agd 95T HREMFT STHTTE 3 271 3HH 22 &%
I BT B 2, Sfeh T ...(FIF)... T e ©id U ... (Se=IT). .

THE VICE-CHAIRMAN (PROF. P. J. KURIEN}: Now, we want to pass it. (inferruptions )... We
want to pass it. ... {Interruptions)... Allright. ... (Interruotions )... Mow, Mr. Syed Azeez Pasha. Just
one minute. ...{Interruptions ...

=ft T IS 99 SR & W g1 O L (EHT). .

THE VICE-GHAIRMAN (PROF. P. J. KURIEN): We want to pass it. Please. ... (Inferruptions )...

oft I wTS: anft et ST SR wepTeT SfY, .. (SAGETA)... ST AR § G -1 T 1] ot A
fean gr=arg

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Syed Azeez Pasha, just one minute.
... (Interruptions ...

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, it is not possible. What is this?
... (Interryptions ...

THE VIGE-CHAIRMAN (PROF. P. J. KURIEN): That is it. ...{Interruptions )... There is no time.
... (Interruptions ...
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SHRI SYED AZEEZ PASHA: You are the only person. ...(Interruptions)... one minute.
(Interruptions ...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Then you write to the Minister.
... (Interryptions ...

SHRI SYED AZEEZ PASHA: You give me two or three minutes. ... (Interruptions )...
THE VIGE-CHAIRMAN (PROF. P. J. KURIEN): No, no. ...(Interryptions )... Just one minute.
SHRI SYED AZEEZ PASHA: You give me two or three minutes. ... (Interruptions )...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): You take two minutes. ...(Interruptions)...
Everybody spoke like that. ...(Interruptions )...

SHRI SYED AZEEZ PASHA: Sir, | rise to participate in the Appropriation (Railways) Bill No.4,
2008. When we talk about the performance of the Railways, we can talk about some plus or minus
points. You know what the plus point is. It has already eamed a lot of profit. The minus points are the
slow pace of work, non-fulflment of the promises, etc. So, what we feel is that the works in the
backward areas are not being taken up at the pace at which they are supposed to have been taken
up. This is one of the negative features. At the time of introduction of the Railway Budget, the South
Central Railway also asked us to give some suggestions. \We have given several suggestions. But |
don't know what happened to those suggestions. The most serious thing is that the allocation of
fund is not on the basis of the performance of each railway zone. The South Central Railvays'
performance is very good. But, as regards allocation, there is step-motherly approach. | would like to
mention that in respect of Andhra Pradesh, all the MPs from the State irrespective of their party
affiliation, represented to the Minister of Railways saying that so many lines, where survey is over, are
stil not sanctioned. They represented about the electrification and all other things.
... (Interruptions ...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Now wyou write to the Minister.
... (Interryptions ...

SHRI SYED AZEEZ PASHA: | will quickly sum up by saying two or three things.
... (Interryptions ...

THE VICE -CHAIRMAN (PROF. P. J. KURIEN): You can write to the Minister or you can place it
on the Table. No problem. ... (Interruptions )...

SHRI SYED AZEEZ PASHA: The survey of Nadikudi-Sri Kalahasti line is over. It has to be
sanctioned. ...(Interruptions ...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Pasha, now there is a problem.
... (Interruptions ...

SHRI SYED AZEEZ PASHA: The laying of double line from B.B. Magar to Guntur and
electrification should be taken up seriously. ...(/m‘errupz‘fons)... {Time-bell)....

THE WVICE-CHAIRMAN (PROF. P. J. KURIEN): You can write to the Minister.
... (Interryptions ...

SHRI SYED AZEEZ PASHA: The Manoharabad -Kothapalli line via Siddipet should be taken up
immediately. Last time also | suggested that a lot of pilgrims are going from Hyderabad to Ajmer. So,
a daily train from Hyderabad to Ajmer has to be introduced. ...(fnrerrupz‘fons)...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Please conclude. You can now write to the
Minister. ...(Interruptions )...
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SHRI SYED AZEEZ PASHA: Lastly, there are a lot of problems in the recruitment. | would like to
request the hon. Minister to lay a White Paper on the recruitment for the past ten years and as to how
many States were represented in the recruitment. If he does it, s0 many apprehensions can be
removed. ...(mrerruprf‘ons)... Anyway, | submit these things for your consideration.

THE VIGE-CHAIRMAN (PROF. P. J. KURIEN): Hon. Minister. ...(Interruptions )... Yes, hon.
Minister.

ot e, 9WIS: WY, W99 Ugd 4 Wt A wewl & Uy SR @ &Ra §, e
weeied) Rearssr # aga el 4 o wd wa § urdla Yot & fawa § gena & qor s+ s
e 3R selid & arTel 9 s e &, 59 - w2l §7 Vo &1, &l dls 91 &3 &l sHd! 49
T STET F WA FRars & R 0w o o €1 819 9% e Wi B FellforT $9% €1 9 9%
wTel 0 WRR ¥l @1 Sl dlarehed gall &, SR S el bl W) Wi w1 &1 v .S, & e 4,
el Bl W e 3iR 31T ) Wy e F Sl -3 @1 s ¢ 9% § 8 dietan 8, S9-w A
& 72, afewr g R 7 wRd 39 & AR 7 T4t §1 MR 39, S eq R AsE e §, O 1
e pHar] £, 13 | deEd & aar sud [bad € @ el srRae e i €, 9EH e e
@ yfaer ot aite wredta Yo ot uedt ux @ o sima i o Wt wreat v 8, sad forn # sruds ufiy
SITHIR e Bl G

AT sft @ Sft = S AT & w5 | WeR [ i § SRR §) st Sl e &1 @
Adod BIAT &7 out of turn T Adeld 8ICT &, 94 by [$acde ® =l Jhd 4% q=re™ o ==t
S 1 1S, WA 99 g9 § 1 iotae SRI% Tt = T 21 i) 1 Histae Wi e i
Wi AR A dfew vaar 8, swuel wirsr &4 am e 1€l waedl 3@ fdasy g9 darg @
BIT-AIC 146 TOTaCH o7t 4+ 1186 foham 2, S9! 59 SIS 3 T+ A §1 5979 SIS 3w o
T A AT Te1 © 1o 98 Hel GEl OITE el 9T &1 HEIGd, MR 36 & fel % e 2

TEIEE, TRARI ¥ & EHR HHAN! ST g1 € SR 0 BT S7ar T 37 et off St =91 2
31 el Y wger €1 a8 Hdl Yol sde Yol &, ere] A1ad ol Yol 781 81 48 sN ¥el ik @) wefl
& 3R Yord # AT Gu B YET £, Gt i 87 vEt 1 gud welt ol Tl T B Aotgd e
T 3R e &1 we e, §1e et ®, A werr w0 oft, s el st v g @ s
FTSIal & 60 Arel a5 71 R SR~ BT SelldT -2l UST AT, 981 S Il g
S HEERT 9 SRS B B fBar 81 57! TorTe Tistacs o 91 9% firet o, siR oft & o 3sft
W T TET 8, S I -HHR & AN BB G &1 S SARE & §A ATS T 987 BIP! G 2

eI, 3R SATaT-|-SATGT ST $F A1 81 7e) €1 A5 Wad 951 5 59 91 & © 6 a9 g9
Io Bt H SR - & gelds # gel 32 €, TN WS ux veb W) TIST 39 gelidh 7 T Gt 17 B
wal it ERRw 31%55, T8 &9 so called terrorist attack AT %, 3¢ &9 chronic EEledl A %,
el W S-beifik 3 sabotage &1 311 & [T sreiv-arer e deidl <, agl HRedla Yot i g
sabotage -TET 3Tl 911 peaceful State &, T 31T 94 €, Te1 W g Sift €1 AR ¥ ®f
ST target e 818X JTGH) AW T AHSIBY Yol ool X8 &1 d a8 721 wast ¥2 & & s ey ol
Tl X8 &1 BEl BIS MSAT BT ambush T od & SR Bl vedt @it od €1 e &1 & e die w1
T UH.SIR. TeTel A Al Arep gail fob a1l & urer st 9 &) eirs ol wre fRar 8159 ke @) geAn
TR g1t &1 i1 WY BE srisier giar €, 918 T[eR WIS & SSier §1 AT Wedl S @l ST g,
R MEAT BT SIS &1 - I TG AN TART XSSO g 9 8, 919 0 W@ BT O &1 W8 1G9, SorT
T AT IR &7 VA T AT S(URTE 87 WSS, U 97 SART VA a5 S oiiil & 6l 7 o feber et
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HTATAT THBT AT TS &1 ST R I8 3 57 397 BT &1 fa5e7 3 S o - g9l &e
aifer e, e Ao arfev e, oid g9e T AT o iR aXIeNY ol SaeT gsr ared & 16 frad fom
ST ART-ANY, $isic B §, SeT-AelT Vs hl TRT by Q91 &l qHTT &Y ¥8 8| df g7 39
RATGT-¥ -SATGT 18 el 81, g g1, 9% uger gl an <igi 91 81, ¥4 918 911 §91R $al-oREM dg
&1X2 9, 912 JahBI B 81, GIbl Bl &1 AT BUAH Bl &1 - A hol BRW & HReHR Yol § e v8 &
3% dedicated freight corridor, third line = R{wr @ 2l GI?T'TH—S_DTEh‘rhuge congestion E‘ﬂﬂexisting
line T &, existing line # BIHT TS - MISAT B 3T A1 B &, SEH a07 SFT & [9%ary, Geord
@l a1 efard 4 oig g smia) 4¢) 8, € existing line o TR &1 @t e o foru dormg & e
W sted HRISR, a8 & T 4= 7 4 wal b IS 9§ 3w SRy, wgiey, g9 a9 sasT o
ST XE §1 59 oS ollsT 4 9T X8 &, 9 saa 1 54+ a8 it sreaw fhar & fop et ot et wrex &1,
foredY T 1 59 IS TET 3R Tt 9% oS ArgT s9d oed g1 SHW 9 ) UICH &I HaY
& ded BINSR A, 78153, ool 9 7 i Aors thor # Ags & I8 oY I=18 & grasT il
IqE S aIgT a1 ¥ e HINSR 9 ssfgad ga 81 o dwed ifsR #1 s diReR sk
dred pIRSR, el g9 & o fan &, sad Rl e &1 srded g9 arer 1

TETad, 4 T &9 MR ¥ 7 o 9w arford fma €, a8 69,000 HRIS € 3R IE giFat
HIel STd YT 1, © Ueh e hels BuT 397 Hi1a] Bl e S, W 998 Bl URAT ST 3iY
ardl wfaer & gu s sl ¢ efl vsr hlvie wld-wer vrorerl ¥ o i dis e A
7% o7 # A -3RM & o1 A, ST S et A iR avl W, g § srsarft Sft = e
froereft oft ...(xaaems)... geTea, snft & wiser T el veeft ar el & e o, w9
Sai aran Marefl o, gt di-er arar & axoi § g9 W | ) gens | an el o
Afeer Wil & &, g wisal & €, wao! g9 oiis fan wprmer ff § i, 6 ag wgan e,
ag i el g Wl o) €1 g feburel Yy €, siruep! < ATept 87 gRI N efehy YEa b AT
i €, Fga Bt @Y i €1 319 987 SEER aTel F yeT 6 |red, FE U= ST Wil aT6T B 534 B
MU &, Bl I8 TRIST AT TE &1 902 9 BT b aR R B S ? AEt 6 smsarof St &1 wer
Fravetr 2, g uehsT Tl gHET iel arar = g & b g e w1 fban &1 gl aearf g1 e 2
arearet S = sra ver Meprarr, 91 S 19 7 @i 21, WEHT 91, 3k A 3 AiveTiidar wdara o,
iy g, = St B [ GF St A, 9 g fier, £ srefiats od €1 a8 wa sreer e
foram Y &9 I8 W9 BW B ¢, weiedl g9 9wt |l & fow gam A, e T arhet g
FOT U WA & foru wif) g srgeganforn M, g sadb fery o) gam wif

HEIGH, W Yol SAUb! ¥l 81§ RIS w8l A arsdr, 4o € i Ed 81 39 31
SRav b airsr Sor  ag AT BT YEI &7 WIS Bl WIS WY WET 8, WIS B HIS ST & I&T 81 51l Uebell b
A T WG B UR EAR W] A SR, S de ur @ o, srer Aied & fory, widw & fer,
SR @ T I&T, ST STTE @ &, 911 STSITal o W ¥ 84 &, 98 T8 -09E & 1R G4 e &
T et STTE & AT I gET B, &1 BRI T aw S o1 FrR e Aed w1 aem gan e?
Hqas A Ag O Gl g5, dAT 87 Yoid § Wil o f AR g% A srerT-srer Repodc 1S 1 wEl ar
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T, HE| BT ASDHI, DI osd! bl H wder g7 o wepd) 21 3w it it udlem ur s, Swdr
T BT S forT qRT R ST B3 €, AT AT a9RI 9 e €, WRT BRReNIeeT R T
1S ft smeH T P e B wadll ofg a1 <1 geAT 1), U AT SIS YRT 427 I &
£ f9ER 7 a1 8 9 &) $70 # 3179 o1 R8T 1 98T IR % 9TE TRIRRT ST ST §Tennd U 4
gUEI AR Q9 W o A=), a18 betchl & &, Kool & g, ddTe o g, ANl avs | G gu gl

TAEIGH, # STST T P g T ) I ST wen g b ama wift o, wit wdTor & <, el €
& STeT-3rerT fmi=a &, F7R 9 W9l I &4 |1 @i & 3 dredi & Raors w1 wft
I gl &1 AT A1fds AR 919 ¢ ... ().

T I w3, AN PuR & A 7 ..(FIETH)...

oft a1, wTe: a% anY amueeT e 78 €1 AEIeY, AR IR & ULl WIed et T o, 9El )
sftamedue gfers, smdius gfer ft el siik 3w 03-10-08 @1 IR AR S & e st gem afed
g%, 9u¥ g ol & sedius & worw @f Frafaa & G 2 ok 996 s e s
TR BT ST AT &1 89R T 0= SITTelar e9er ol U g el &1 Feifad &% &9 sRars
PR &1 [t b Wi el arel 1 &1 ..(Sde)...

o T L S gt BT .. (FGET).

st ore WS @1 fawr <1 siar & 7€t <t eid F @ s, W T i €1 i, s g
H F HET ArE § 5 ST Sifid TodT € $iiY U SREdR B gaTell Wad & AT | |
ST ST §1 22 IRIT & a1l ST off & "R & wRE i 4 off forar 8 S A R A
JraTs & faa €, ama & ft e STy R aet = w2 B v €1 s o € 1 B 99 7 s
FAT Gt O BT O% BTT AR, I6d W1 @Y O Sehar oY, S9 B F A, 96 B 9 Fwrer
511 59 T &) gl S arel Yad & Argal of smRaw B A+ s srelt v R fan Be
T @ I ST & AT o T "HAT" A8 B B & AT SN Wi, 3 SF1 U § | 56 a4
forear 2, SerarRei ol siie s oinri wt fY, s s o @) 3 wic-nie &1 werg 7§ wft wer
@1 Wi & AT TaRg@Ee! &1 mrerfiemar et Ay, s e & o B g T asrs a9, 5=
SR Yerd # well B wdlen & & Bre e S bsl W gag ) ugd W a8 gy 9ol & 8,
BT B & SN SH$ a1 T SIET &4 24T, & &7 "9 FEi” & 9 g e exe dreft TS
o Uil & el Ht 996 a5l s wewd g agi ugd I anfe Basft & wid s &
T & 3t fepft ot 2T =reft o B S o e & 22 I & aEe s #, 9 9eEs o g,
S foraT &1 08 @ & Wt o= ot o, S% BT IIeariedr o 39 a1d By & SR Hgrar
@ 3R 319 g1 bl 8, A U 191 & 3det A ks o1 arfavl v et [ ks o arfRe
3R U SN T BRRT STa16 ST TR T G357 # U7 a8 &9 &R a1 Bis B S0k 0 dis it et et
avelt ot @) 4l ger F gART Q91 wat wirv? gwfere wElqa, § st ysnd ST s g fb
MR ¥l bl TRAT BRP Brad 7 | Sl 81T &, Bl & - Bl S BT oiell ad 8, Bls AR &,
®1g flewn & 3R SIS 3 e 81 a8 ag 781 wisrd & 3w ) F "ura” dor gan &1 sw mSh A
EAR WIS 31X 957 48 §U L1 ST AR HEwI &1 § STSaw 1 aredl g, [ 590 9% gL viefiear
4 3y faar e g il ol ufdagr siv aaqdgar o) te SR ¥ 68 gu El Bl ol dsal-dsal
wet Wt S A i 1 @t it eaen € 5 91 a5 sReRdl 1 B e @t |fdw
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&l, dgd adie @) Tied &1, ®d) N @if argd Fed & e sroan Fied fradt ar wd) fad,
5 TN G B a1 &, ST ST oI & 2 € S8R o9 & 92 8, S99 & Weo BT a1t | WRaE e
ES i I 3 B A | e | e R R P 7 S [ S ) s B | R L B o 0 e
31T 3T &1 4T ETer SRil? SHi AEie, Wit urfet oiR e & weft Arfia wewii 9 wefar €, &
AT, HIReH T STl Urdl & e, sra= o1, 8l 4 &, ¥ ber aredl § b "awr f o wur &
3 forer feraie = weipr fopem & SiR Soret st Wi - e &, ST theyelr o= e 3 gere
wder-fameg ey Arfe v T 91 @) T ORI § AN AN 98, SHoT Saud AT are vl Sk A,
ST i AT e § 5 Yo ot o1 el e feuisw €, St ur weds g dier S

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): The guestion is:

"That the Bill to authorize payment and appropriation of certain further sums from and
out of the Consolidated Fund of India for the services of the financial year 2008-09, for
the purposes of Railways, as passed by Lok Sabha, be taken into consideration.”

The motion was adopted.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): We shall now take up clause-by-clause
consideration of the Bill.

Clause 2, 3 and the Schedule were added to the Bill.
Clauge 1, the Enacting Formula and the Title were added to the Bill.
oft Te] 9TS: e e, # weid & g fob ke ol wlerar s
The question was put and the motion was adopled.

CLARIFICATIONS ON THE STATEMENT BY MINISTER

THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH ) Sir, the hon. Minister very kindly
shared his thoughts on the situation in Sri Lanka with us vesterday. Sir, the hon. External Affairs
Minister is, possibly, the most experienced and distinguished Minister of the Government, and | feel
he is also the most overworked Minister, because in addition to his official portfolio, | have no
knowledge of how many other jobs he is carrving; which is why | feel somewhat concemned that at
this hour of the aftemoon for having to subject him to serve the clarifications. But, Sir, he chose to do
it this afternoon and, therefore, you permit us because it is a very important subject to my reckoning.

Sir, it is purely a coincidence that the hon. Minister's statement followed vesterday's Question
Hour, in which the hon. Home Minister had spent some time confusing us on the question of waters
between Sri Lanka and India. That notwithstanding, | read with great attention what the hon. Minister
shared with the House as the Government of India's position. Sir, | am really saddened that | have to
call it a non-statement; because it does not do justice to the concemns that the House has. | am
compelled to say that clearly the impression is that the statement has been forced out of the
Government not on account of an external situation, but really on account of a very demanding
internal political situation. Sir, this is the aspect of our reacting, handling or addressing the situation
of ethnic strife in Sri Lanka, which is actually bedevilled finding of a solution. Sir, the substance of
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